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LINTRAL AJFINISTRATIV TRIBUNAL
PRINCIPAL BINCH

0.A.NO. 1341/92

Hon'bls Smt. Lakshmi Swaminathan, Member(Jd)
Hon' 512 Shri R.K.Ahooja, Mambar(A)

New Da2lhi, this tha 29th day of August, 1997

Shri el eMahtani

Uiractaor of Minass Safaty

Sitrampur Ragion No.3

Jiractorats G2naral of filnzs Safaty

X¥iractax8 P,O, Sitrampur

YUist: Bardhaman (wW3) PIn=713359, ... Applicant

(Nona)
Vs,

Union of India through
Sacratary

Ministry of Labour
Shram Shakti Bhavan
Rafi Farg

NaW WALHI - 110 go7.

Sacratary

Union Public Sarvica Commission
Yolaur Housa

NgW UILHI o 110 011,

Uiractor Ganaral of Minss Safaty
Jiractorata G2naral gof Mins:s Safaty
Uhanbag (Bihar) PIn:826 001, ¥e ¢ Raspondents

U R U< R(Oral)

Hon'blz Smt. Lakshmi Swaminathan, M(J)

W2 nota that nona had appa2arazd for tha
applicant on pravious datas gof haaring, ises., 23.7.1997
and 28.8.1997. In visw of ths ordar passad an

2840841997, tha casas is dismissad for dafault and

(SMT. LAKSHII SuWAitINATHAN)
M M8 ER{J)

nonN-prosacution.
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